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wamEN ANSWBRS TO QUBSnONS 

[English] 

More P.tssenger Trains between 
·Blrbhum and Calcutta 

*122. SH'RI GADADHAR SAHA : 
Will tbe Minister of RAILWAYS b~ 
pleased to state : 

(a) whether Govornment are aware 
of the problems being facl"d by pusseo
gers traVt.'llin~ from Birbhum District hI 

Calcutta because of inadl'quate rail 
services; 

(b) If so, tbe details thereof; 

(cl whether Government are 60nsi. 
dering to introduce more trains; 

Cd) if so, when and the details 
thereof; nnd 

(e) if not~ tbe reasons therefor? 

THE MINISTER FOR RAILWAYS 
(SHRI BANSI LAL) : (a) and (b) 
Sir, there are already 11 pairs of trains 
including 6 pairs of Mail/Express direct· 
Iy connecting Birbhum 'Di!ltrict with 
Calcutta. 

(c) to (e) Doe to lack of resour~ 

ees ,like coacbe~, 1')comotivc!I, inade~ 

qUlltc line capJcity on S(;ct Ions enroutc 
aDd terminal facilitic!' at the terminals, 
introduction of new trains is not feasible.: 
at present. 

Demands of D.T.C. El1lployces 

111129. SARI LALIT MAKEN : Will 
the Minister of SHIPPING AND 
r.~ANSPOR T be pl~a8ed to stale (" 

(a) whetber the .. re.commondat.ions 
of tbe Hi.b~Lev.1 Committee.! sel up to 
consider the demands of 'he , Delhi 
tramtport Corporation emplo,ees after 
tbe ~ day .strike 0.( PTe on 23 March, 
1,98,3 '~vp bcell,a.;~t~ ,; 

(b) whether maD), a recommend a
tiOl,. iootu4iDl about tbe poaliln 
scheme, bave not been jmploment.d 10 
far; and 

(c) if so, the reasons therefor? 

THE MINISTER OF Sf ATE OF 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI Z.R. ANSARI): 
(a) Tbe recommendations of the Com. 
mittee were accepted by the Govern
ment io principle subject to specific 
consideration wbere financial impl ica
tlons are involved. 

(b) and (c) . Many recommenda-
tions bave already been implemented. 
Some are in the process of implemeo
tation and in a few of them. involving 
financial impJicalions, including tbe 
pension schemes, a 6nal view has yet to 
be taken. The various factors affecting 
the pace or implementation aro proce
dural and legal requirements, consulta· 
I ions with multiple uDions, internal 
budgetary constraints, etc. 

Delay in Completion or JrligatiOil 
Project 

*130. SHRI DHARAM PAL 
SINGH MALIK: Will tbe Minister of 
IRRIGATION AND POWER be pleas" 
ed to Male: 

(a) whether Governmenes HUen· 
tiOD bas been drawn to the news item 
appearing in lbe Nav Bharat Times 
d1ted the 1'{h February, J 985 under 
the behding 'Sinchli preyvj,mai Jagoo 
hODe tak kcroranr rup.lI badh jate hai'; 
and 

(b) If S(l, what effective measures 
are being takrn ~Y Oovernm!nt 'or 
speedy cOInplet ion of irrigal ion projects 
to save extra expenditure duc to escala
tion of cost or thesc projccts 1 

THE MINIST!)R OF UUUOA TlON 
AND POWER ffiHRIB. SHANKR~ 
NMlO).: (8) YP!lJ~J.r'.1 ;, 
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(b) Siaco IrriaatioD i, a State 
.bjec:t • tbe project. are planoed. fuacled 
aad implemeutecl by State GoverDJDeDts. 
Government of IDdis bave boen uraioa 
tbe State Governments to complate 
tbe ooo·.oini projects c:lpeditiously by 
providinl necessary funds for .uch 
projects on priorit,. To alSist the 
Statel io completion of the projects 
expeditiously, tbe Central Water 
Commission monitors selected projects, 
in wbicb bott1enecks and difBcultiea in 
.upply of .carce material sucb as cemeDt 
allocation for irriaation and power 
lector are tndentiftcd. Assistance for 
such supplies, and other technical 
aa.lstance is arranled for the State 
GoYernmonts. Central GovernmeDt also 
afruPl for credit/loan assistance from 

, Gltomll leodinl aloncies such al World 
BUlk. IPAD Bod otber bilateral alcn
cies to aSlist the States in IcttiDI 
additional plan aI.i.tance. 

CeDtral Asslltaace for Development 
of Minor PortllD Se"Dtb Five Year 

PI .. 

*131. SHaI S.M. OUR-ADDI 
wm the Minister of SHIPPING AND 
TRANSPORT be pleased to atate : 

<a) whether tbero i. u, proposal 
to provide Central assistanco in the 
Seventb five Year PlaD for develop· 
ment of mmor ports. in tbe country; 

(b) whetber any sucb plan for tbe 
development of minor porta in 
Karnataka. Keral..1 and Maharasbtra 
bas been included; and 

(c) if so, tbe detalls thereof? 

THB MINISTER OF STATE OF 
THB MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI Z.R. ANSAR.I) : 
(a) to (c). Tho· SeveDth Five Year 
Plan il yot to be fiDltliled. However, tbe 
Working Groap 00 tbe Port Sector bas 
recommeDded selective Central A.ai •• 
tance for development of miaor ports. 

IDertUe Ia p ....... 'I .... 
"132. SHU ANAL DATI'A; WlII 

tbe Mini.ter of RAILWAYS be .,lwecI 
to Itate : 

(a) tbe number of times the Indian 
Railways bas increased tbe passenger 
fares durinl the last 10 year.; and 

(b) the proportion of increase in 
(reilhts and passengers fare durinl the 
above period? 

THE MINISTER OF RAILWAYS 
<SHRI BANSI LAL) : (a> Passenler 
farcs were increased on seven occasions 
during the Jait 10 years i.e. between 
1974·75 to 1983·84. 

(b) Tbe increase in passenger fares 
and freilht rates during tbe above 
period was of the order of 85 % and 
hiS" respectively. 

lDee.ti,a to Medleal GraduatM to 
Work In Raral Area 

• J 33. SHRI CHINTAMANI lBNA : 
SHRI AMARSINGH RATHAWA: 

Will the Minister of HBALTH AND 
FAMILY WELFARE be pleased to 
st.atc: 

(a) tbe number of unemployed 
medicallraduatel in each State as on 
the 31st December. 1984; 

(b) bow Governmeat propose to 
tackle this lituatioD vis·a·vis lack of 
medical personnel to man hospitals/ 
dispensarios particularly in rural areas; 

(c) the details thereof; 

(d) whether it is a fact tbat tbere 
is lack or qua1ified medical personnel 
to mu dispensarics in rural areas of 
the countr,; 

(e) wbetber OovernmcDl have IU, 
acbeme to encourage tbe medical 
Ifad.atea to llerve in raral aroa. and 
allo to iDtrodace mobile dilpealBricl 
for rural are"i aDel 

(f) if 10, tbe detail. of tile ICheme 
aad -bea it is libIJ to be Iatro48Ced ? 


